SCHEDULE I
FORM A
PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
SHERPALO INDIA ADVISORS PRIVATE LIMITED

PARTICULARS
1. | Name of Corporate Person SHERPALO INDIA ADVISORS
PRIVATE LIMITED
2. | Date of Incorporation of Corporate | 01-05-2007
Person
3. | Authority under which Corporate | Registrar of Company, Mumbai
Person is incorporated /registered
4. | Corporate Identity Number / Limited | U74999MH2007FTC233913
Liability Identity Number of
Corporate Person
5. | Address of the Registered Office and | 2" Floor, Hindustan Apparel Industries,
Principal Office (if any) of Corporate | Brady Glady's Plaza, 1/447, Senapati
Person Bapat Marg, Lower Parel(W) Mumbai-
400013, Maharashtra, India.
6. | Liquidation Commencement date of | Thursday, 15" December, 2022
Corporate Person
7. | Name, Address, Email Address, | Name: Mr. Pramodkumar R Ladda
Telephone  Number and the | Official Address: Office No.106, First
Registration Number of The | Floor, 55 Sukhniwas, 15th August
Liquidator Chowk, Mangalwar Peth, Pune -
411011, Mabharashtra, India.
Registration No.: IBBI/IPA-002/IP-
N00694/2018-2019/12148
Email: csladdaji@gmail.com
Mobile No.: +91 95952 71145
8. | Last Date for Submission of Claims | Saturday, 14" January, 2023

Notice is hereby given that the Sherpalo India Advisors Private Limited has commenced
Voluntary Liquidation on Thursday, 15" December, 2022.

The Stakeholders of Sherpalo India Advisors Private Limited are hereby called upon to
submit a proof of their claims, on or before Saturday, 14™ January, 2023 to the Liquidator
at the address mentioned against Item No. 7.

The financial creditors shall submit their proof of claims by electronic means only. All
other stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

e

U
@9 2
Pramod@ar R Ladda
Insolvency Professional

Regn No.: IBBI/IPA-002/1P-N00694/2018-2019/12148

Dated: 16th December, 2022/
Ashtami, Margashirsha Saka 1944
Place: Mumbai
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FOR KIDS 8 YEARS & LESS

Blume bets b

on pre-school in
edtech segment

TUSHAR GOENKA
Bengaluru, December 15

INVESTORS ARE SLOWLY
changing theirapproach while
choosing companies tobackin
the edtech space, with new fo-
cus being on non-traditional
segments, like startups cater-
ing to children aged below
eight years.

Startups which help in the
learning and personal devel-
opment for children below
eight years of age and also the
new-age companies which
provide day care and pre-
school facilities are the top
two themes over the next few
years, according to Blume
Ventures, an early-stage VC
firm. Blume has backed uni-
corns like Unacademy and
other companies like Class-
plus.

Apart from the two cate-
gories of startups which ad-
dress the children below the
age of eight, Blume has also
identified three other spaces
which broadly cater to the col-
lege-goers and beyond group
of learners.These include star-
tups catering to 21st century
skills, like entrepreneurial and
personal finance, other new-
age companies enabling fi-
nancing options for college-re-
lated expenses, platforms
which upskill students and
employees,and startups which
are building a communityand
mentorship network.

“We realised that the first
generation of unicorns mostly
fall into the core education
space.Get good marks, get into
college and get a job. However,
the last two years have made
us rethink our edtech land-
scape. Based on our learnings,
we chose different axes to
break down the sector - age
group served, core job to be

TACTICAL SHIFT

B The categories -
where startups that
are building for the
kids below the age of
eight - is roughly a
$850 million market

B They're mainly
driven by millennial
parents' "guilt" and
'convenience"
among other factors

done, and paying customer
persona,” Blume said in a re-
cently published report.

The first two categories -
where startups which are
building for the kids below the
age of eight - is roughly an
$850 million market, Blume's
estimates showed. They’re
mainly driven by millennial
parents’ “guilt” and “conve-
nience” among other factors.

“As more parents begin to
live in nuclear families,and as
more women join the work-
force, the demand for daycare
and pre-schools will increase.
This space has remained com-
plexin the Covid era as parents
feared sending their children
to crowded pre-schools, more
parents worked from home,
and now as parents begin to go
back to offline work
again...(other) learning av-
enues that help students get
ahead of their peers are highly
bettable,” the report said.

Wonderhood and Kutuki

Centre focused on
strengthening
tier-111 air network

PRESS TRUST OF INDIA
New Delhi, December 15

CIVIL AVIATION MINISTER
Jyotiraditya Scindia on
Thursday said the govern-
ment is concentrating on
last-mile connectivity to tier-
I1I cities to ensure democra-
tisation of civil aviation in
the country. Replying to a
question in the Lok Sabha,
Scindia said India has
tremendous connectivity be-
tween tier I-II cities.

"What needs to be
strengthened is last-mile
connectivity to tier-IIl cities.
Our government is concen-
trating on last- mile connec-
tivity to make sure the de-
mocratisation of civil
aviation does truly take place
in the country,” Scindia said
during Question Hour.

The minister said the gov-
ernment is looking at the
small aircraft scheme
launched last year under
which sub-20 seater aircraft
are being used to provide
last-mile connectivity.

In the last round of UDAN
-- UDAN 4.2 -- 132 routes
have been awarded of which
in the major sectors, 16 are
helicopter routes,and almost
50 are seaplane routes,
Scindia said.To a question on
aerosports, Scindia said itisa
new area and has tremen-
dous future and potential in
the country.

"In the West, where
aerosports are...prevalent, in
winter...we can bring all of
those aerosports to India be-
cause of the weather pattern
in India," he said.

The minister said the
government has set up an
aerosports organisation,
which will be decentralised
into different states units.

"Each of the state units,
along with central units, will
certainly look at easing of the
process so we can proliferate
this across the country,"
Scindia said.

f‘inanci“.ep' .in

Home secy
reviews IGI
crowding

AN ADDITIONAL 1,400
CISF personnel hasbeen
sanctioned to secure the
expanding terminal areas
of the Delhi Airport and
also tomeet the challenge
of its growing passenger
traffic, officials said on
Thursday.Thiswas
conveyed at a high-level
meeting chaired by Union
home secretary Ajay
Bhalla alongwith the
representatives of the
civil aviation ministry, the
Bureau of Civil Aviation
Security (BCAS), Bureau of
Immigrationamong
others.The meetingwas
called to review measures
taken to ease the recent
congestion reported at
large airports. -PTI

are a few startups which are
gamifying the experience for
kids around six years of age,as
they learn maths, language
and other rhymes or stories.
Sportyze, which operates a
chain of gyms for kids between
the age of 18 months to 8
years, focuses on developing
the child physically is another
startup Blume named from
the categories.

The market where edtechs
teach 21st century sKkills, for
personality and social develop-
ment, is still nascent, Blume
said while highlighting it as
another opportunity. The “as-
pirational nature of Indian
lower and middle class fami-
lies pushes the bread-earners
to always stretch themselves
when it comes to spending on
the education of their kids”
will open up more avenues for
companies like Edufund which
helps parents arrange for fi-
nances for children will flour-
ish, too.

Startups like GrowthX,
which provide cohort-based
learning, where people across
all walks of life come together
to discover, network and learn
from peers will see increased
investorinterest aswell,the re-
port said.

Qatar’s $300-bn World Cup is headed for an epic finale

GILES TURNER &
DAVID HELLIER
December 15

WHEN QATAR WAS drawn
out of the envelope as a future
host of the World Cup back in
2010, it was doubtful the ma-
jority of football fans would
have been able to find iton a
map.

A dozen years, $300 billion
and a raft of controversy later,
one of the most expensive
marketing campaigns in his-
tory will culminate with the
tiny Gulf state hosting a final
on Sunday between Argentina
and France that’s expected to
be watched by half the planet.

The inevitable question is
whether the extravaganza was
all worth it — even for a host
with a seemingly bottomless
pit of money. The organisers
see the event as an outright
success: a record TV audience,
happy fans and a burnished
brand. But however much soft
power Qatar has gained from
the tournament, the return to
normalitywill be an epic come-
down.

After a month when over
700,000 fans descended on
Doha, Qatar will go back to be-
ing relatively empty. The fans
have already started to return

home, and so too will vast |

numbers of migrant workers.
Real estate agents are con-
cerned apartmentswill remain
unfinished, while hotels will
have a glut of rooms and some
stadiums will never be used
again.

Then there’s Qatar’s inter-
national standing, even as it
supplies almost a quarter of the
liquefied natural gas imports

FINAL, 8:30 PM, SUN

FRA VS ARG

Europe is relying on to get
through the winter. Before the
focus of the World Cup turned
to drama and upsets on the
pitch, the country faced criti-
cism about the rights of mi-
grant workers and an aversion
to LGBTQ pride symbols.That’s
unlikely to go away. This week,
Qatar hasalsobeen the subject
of non-World Cup headlines —
a European Union corruption
scandal involving bribery alle-
gations.

And next month will put
the spotlight back on how one
of the biggest sporting events
was handed to a tiny city-state
in one of theworld’s hottest re-
gions as a court case gets un-
derway.An indictment filed in
the US accuses several officials
of receiving payments to back
Qatar’s bid.The country denies
paying anyone.

“There will be some long-
term benefits for Qatar’s local
population,” said Christina
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Theo Hernandez scores France's first goal against Morocco

in their World Cup semi-final match on Thursday. France

won 2-0

Philippou, a senior lecturer in
sports finance at the University
of Portsmouth in the UK.
“However, if the whole purpose
was to showcase Qatar to the
world, in that sense I think
there have been some less rep-
utation-enhancing aspects.It’s
been a very expensive ad cam-
paignand I’'m not sure it’s been

Summit

S Summit Digitel Infrastructure Limited

REUTERS

an especially successful one.”

The economic benefit of
hosting the quadrennial World
Cup may also be a myth, with
no evident boost in the imme-
diate aftermath of the event,
according to a recent paper
from the University of Surrey
inthe UK.

Qatar is no different. Even

Croatia versus
Morocco in
3rd place clash

AS CROATIA and Mo-
rocco pick up the pieces
after their World Cup
semi-finals defeats, the
two teams will welcome
the prospect of potentially
leaving Qatar on a high
when they square up in
the third-place playoff on
Saturday.

— REUTERS

before the World Cup has fin-
ished, empty buildings dot its
business and residential dis-
tricts. Around 765,000 fans
visited Qatar over the first two
weeks of the tournament, short
of the 1.2 million Qatar hoped
would show up. Many of those
who made the journey weren’t
disappointed, though. Shock
results — Saudi Arabia beating
Argentina, the early departure
of Germany, Brazil’s quarter-fi-
nal loss to Croatia and Mo-
rocco’s progress to the semi-fi-
nals — added to the
convenience of the competi-
tion being played in one city.

- BLOOMBERG

tformady Enown as Summit Digitel Infrastructure Private Limitad)
CIN: UGaaMH2 01 3FLEI 468
Regd. and Corporate Off.: Unit 2, Sth Floor, Towar 4, Equince Business Park, LBS Marp. Kurla W),
Mumibal 400070 Tel Mo +81 22 8210 4100 Emadl: secretarsl@ simmitiiobel com
Website: www summitdigiel.com

HOTICE TO DEBENTUREHOLDERS
RECOAD DATE FOR PAYMENT OF INTEREST

Malica is heretry givan thal pursuanl 16 1ba tarmes and ralaramca ol the Sacuwed, Rabed, Listad,
Redeamable: Man-Convertiole Debantures "RCDS") issued by the Company, Ested on the debt markes
segriand of BSE Uirnited ard Nafonal Stock Exchange al India Limibad, the record dabes far payment
of interest have been fed as undear

BIGiITRL

.= Summit Digitel Infrastructure Limited
:j'uﬂﬂ'? [famey known as Summit Cigitel Infrastructure Prvvase Limited)
] CH: LUsd200MH201 3PLCITSA56
Regd, and Corporate Off.: Urit 2, Sth Floor, Tower 4, Equinoe Business Park, LBS Mam, Kuds (W),
Mumbai 400070 Tel Moo +21 22 6210 4100 Email: secratanial @ summibdigial com
Website: waw summitdigilel.com
MOTICE TO DEBENTUREHOLDERS
RECORD DATE FOR REPAYMENT OF PRINCIPAL AND INTEREST

Motice & heretry gven that pursweant % @e lerms of 1,98,360 Secwed, Listed, Receemable Non-
coranbie Debenhses ("REDSY in the denomnation of Rs. 10,000,000 sach (ESIN INESOTTOTSL)
izsaied by the Company on March 15, 5021 on prvate placament basis and lisied an BSE Limied and
Mational Stock Exchanga of India Limited and pursuant to the ferms of tha information Memoendum
and Debentore Tnust Dead, Shie Company has fxed Recoed Date’ for determining the names of the
MWCD holdars eligibda for pan redamption and paymeant of accrued inferest thereon {"Redamglion
Amaurd”). The MCDY hoiders whose narmes appedr as Benohicial Craners on the Hecoed Dabe as per
s 150 Tusris e by (b D poesebane:s woubd be enlilled 4 e sakd paymenl ¥ recevg he Bedemphion
Amaunl, a5 per Fe Iolkwr detads,

150 Frequency | Purpase Becord Date Due date for payment
IMEBOTTOMGS | Monthly  [Payment of Inferast | Monday, Monday,
Dacember 26, 2022 | January 2, 2023
IMESQTTO062 | Quarary | Paymert of Imdarast | Manday, Manday,
December 26, 3022 | January 2, 2023
INESOTTOTOT0 | Quaredy | Payment of Ineres! | Monday, Worday,
December 26, 2022 | Januery 2, 2023
IMESOFTOYO8E | Quanedy  |Payment of Intarast | Monday, Mondey,
Decamber 26, 2022 | January 2, 2023
INESOTTOTOAE | Quamedy | Payment of Imenest | Manday, Ibereday,
December 36, 2022 | January 2, 2023"
IMESOTTON 0 | Cuariary | Payment of Indanast | Manday, Monday,
December 26, 2022 | January 2, 2025
INESOTTOTOES | Monthly  [Pavmen! of Infanas] | Wadrasday Wadnasday
Jarwany 25, 2023 Febnaany 1, 2023
IMEEQTTOTGOS | Monthly  [Paymer of Ineras | Wedresday Wadnasday,
Februsary 22, P023 March 1, 2023

Security to be Redeamed | Purpase Racord Data Dua daba for payment
of Radempfion Amound
5300 Secured, Listed Parl Redempion along | Manday, Wednesday,

Fiedaemabla with payment of Dacamiber 26, 2022 | Decambar 28, 2022
Man-converdiole accrued imenasl
Dabanturas, agoregating | 1haraon

Rs. 57525 crons

For Surmmmit I:I_-i-_g_llﬂ Infrasfructure Limited
(farmerty knowmi s Summil Cigited Infrastructure Private Limiled)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
SHERPALO INDIA ADVISORS PRIVATE LIMITED

Sd-
Farah Irani
Place: Mumbai Company Secratary
Dabe: Docembar 15, 2022 ACE T1a2
SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT

{Regaaficn 14 of the nsoilvency and Bamkruoley Board of fdia
Volunfary Liguidation Process) Reguialions, 2007]

RELEVANT PARTICULARS

1. | Marme of Carparale Persan SHERPALD BIMA ADVISORS PRIVATE LIMITED

2. | Date of lncorporation of Corparate 01-05-2007
Person
3. | Authority under which Carparate Registrar af Company, Mumbai

Person i Incorporated /reqistesed

4, | Corparate [dentily Numbss [/ Limited U7 4Bt HM0TFTC2 35 3
Liabélity Identity Kumber of Carporate

Parson

. | Address of the Registered Office and
Frincapal Office (if any) af Corporate

2nd Floon, Hirduslan Apparel Bdustries, Brady
Glady's Plaza, 1/447, Senapati Bapat Marg, Lower

Person Farglie) Mumbai-4000013, Maharashira, [ndia.
b.| Liquidation Commencement dateof | Thursday, 15th Decembar, 2022
Corparale Parsan

7. | Name, Address, Email Address,
TI':|E|.'I|1I:II'IE Number and the
Remstration Mumber of The Liquidaior

Mamsa; Mr. Framodkuwmar B Ladda

Dfficial Address: Dffice Mo, 104, First Fioor, 55
Sukhmiwas, 14t August Chawk, Mangalwar Peth
Pune - 211071, Maharashéra, India

Registration Mo.:
[BELIPA-D02AP-RO0ES4 20 18-2019/1 2744
Emadl: caladdajm gl com

Mabdle No.- +97 95452 71145

B.| Last Otaté for Submission of Claims | Satorday, 14th January, 2023

Mogice &5 herety giwen that the Sherpalo India Advisors Private Limited has commenced
Woluntary Liguidation on Thursday, 15th December, 2022,

The Stakasholiess of Sherpale India Advisors Privale Limited are hereby cafied upan fo submit 2
praof of thewr claims, on or before Saturday, 1480 January, 2023 to the Liguidatar at the address
mestioned against iem No, 7

Tha financial credibars shall submit their preal of claims by alectrams means onlye AR alhar
slakehodders may suhmit the proof of Claims in parson, by past of by esclronic means,

Submission of false or misleading proofs of clalm shaf atiract panatties
Pramodkwmar A Ladda

Insolvency Prolessional
Regn No.- IBBIPA-D02/TP-HODGO4/ 201 8- 201812148

Date: 161h December, 2022/
Ashtami, Margashirzha Saka 1544
PMace: Mumbai

7

YES BANK LIMITED

Registered Office: Yes Bank House, Western Express Highway, Santacruz (E), Mumba, 400 055

POSSESSION NOTICE (u/s. Rule 8 {1) - for immovable property)

The undersigned being the Authorized Officer of YES Bank Ltd. under the provisions of the Securitisation and
Reconstruction of Financials Assets and Enforcement of Security Interest Act,2002 and in exercise of powers
confarred under EE::,13[1-E] read with rula 2 of the Et=,'-:'.'|..|ritg,.I Intarast (Enforcement) Rulas, 2002 issuad demand
notice calling upon the respective borrowers, co-bomowers, mortgagers & guarantors menticoned hereunder to
rapay the amounts mentioned in the notices L/s.13(2) of the said Act within a period of 60 days.

The borrowers having failed to repay the said amount, notice is hereby given to the borrowers and public in general
that the undersigned has taken Physical Possession of the praperties described hergin below in exercise of
powers conferred on me under Sec. 13(4) of the said Act read with Rule & of the said Bules.

The respective borrowers in parficular and public in general are heraby cautionad not to deal with the said
properies and any dealing with this propery will be subject to the charge of the YES Bank Ltd. for the respective
amount mentionad harein balow along with intarast thareon at contraciad rate.

Name of Borrower Laan Descript '8 Rt Motica nam:%m
and Co-borrowers, cription of Secur s
Guarantors AlcNo. Amount (Rs.) | oo

Sanjay Mohanlal Mali, | AFHD001 | Flat Mo 107 1st Floor, Building No A 5 JP T 03-05-2021
Sangeeta Sanjay Mali | 00296925 | Harmony, Ambernath, Maharashtra, 421501 18,77,039.18/<| 15-12-2022
Vikas Vasant Jadhav, Flat Mo 107 1st Floor A Wing, Vishwajeet ¥ 03-05-2021
Vasant Jadhawv, Jadhav S'ga'l%%?jl Manor Complex, Village Katrap Badlapur 16,86.398.52/-| 15-12-2022
Sandeep Vasant East, Baclapur, Maharashtra, 421503 B
Lele Agro Exports-Prop
Lele Madhav Shivram, | Cust1D:- | 53, Patliputra Housing society, Dashpandea 4 12-07-2021
Mr. Madhav Lele, 5584999 | Puram, Paud phata. Karve road, Pune 38 | 1,69,21,850.74/-) 12-12-2022
Mrs Medha Lele

Date ; 15-12-2022
Place : Mumbai

As contemplated L/s.13(8) of the Act, in case our dues together with all costs, charges and expenses
incurrad by Us are tendered at any time before the date fixed for sale or transfer, the secured asset shall not
be sold or transferred by us, and no further step shall be taken by us for transfer or sale of that secured asset

Sdi- Authonzed Officer
YES Bank Lid.

“Papmenl of flaras! dafe 5 & pon-Husiness Dap Hence, as par femms of ssus of NGOz, inferes? kil
bha payahla an me immediataly succeading Businass Day

For Summit Digitel Infrastrecture Limited

[harmarty known as Summil Digitel Infrastructues Privata Limited)

G-

Farah lrani

Place: Mumbal Company Secretary
Date: Decembear 15, 2022 ACS 21182

Notice under Sec. 13 (2) of the Securitization and Reconstruction
of Financial Assets and Enforcement of Security Interest Act 2002

To
1.Mrs. Preeti Dilip Nikam xAdd. : Flat No.102, 1! Floor, A Wing, Shree Ganesh
Apartment, Building No. 8, Manvel Pada, Village : Virar (E), Palghar-401 305, MH.

Madam / Dear Sir,

Sub : Your Loan Account 50443990375 with Indian Bank, Kandivali East Branch.

You are an individual who has availed Housing loan from Indian bank Kandivali
East (Erstwhile Allahabad Bank) and are the mortgagor having offered assets as
security to the loan accounts availed by you.

At the request of you, in the course of banking business, the following facilities were
sanctioned and were availed you.

Nature of facility Limit

Housing Loan | ¥ 24,78,000/- (Rs. Twenty Four Lakh Seventy Eight Thousand only

You have executed the following documents for each of the said facilities:

Nature of facilit;l Nature of document(s)

1) Demand Pronote dated 11.05.2018; 2) Declaration by
borrower-Mortgagor on Affidavit dated 11.05.2018; 3) Letter o
Mortgagor confirming deposit of title deeds dated 11.05.2018
4) Acknowledgement of sanction letter dated 11.05.2018.

1. Housing Loan

The repayment of the said loans are secured by mortgage of property at Flat No.
102, 1%t Floor, Wing-A, Building No. 8, “Shree Ganesh Apartment”, Manvel
Pada, Village : Virar (E), Tal. Vasai, Dist. Palghar-401305 as given in the schedule
hereunder belonging to you.
You have acknowledged the indebtedness in respect of the aforesaid facilities from
time to time. The last such acknowledgement issued in our favour for ¥ 26,26,413/-
as on 05.10.2021 is dated 05.10.2021.
Despite repeated requests calling upon you to pay the amounts together with
interest, all of you and each of you who are jointly and severally liable have failed
and committed default in repaying the amount due. The loan account has been
classified as Non Performing Asset since 29.10.2022 in accordance with directions
/ guidelines relating to asset classifications issued by Reserve Bank of India.
*** The outstanding dues payable by you as on 31.10.2022 amounts to
% 28,41,712/- (Rs. Twenty Eight Lacs Forty One Thousand Seven Hundred
Twelve Only) and the said amount carries further interest at the agreed rate from
31.10.2022 till date of repayment.
Therefore, you are hereby called upon to pay the amount due as on date viz.
% 28,41,712/- (Rs. Twenty Eight Lacs Forty One Thousand Seven Hundred
Twelve Only) together with interest from this date till date of payment within 60
days from the date of this notice issued under Sec.13(2) failing which Bank will
be constrained to exercise its rights of enforcement of security interest without any
further reference to you under the said Act. If you fail to discharge your liabilities
in full within 60 days from the date of this notice, Bank shall be exercising its
enforcement rights under Sec 13 (4) of the Act as against the secured assets given
in the schedule hereunder.
On the expiry of 60 days from the date of this notice and on your failure to comply|
with the demand, Bank shall take necessary steps to take possession for exercising
its rights under the Act.
Please note that as per the provisions of Sec. 13 (13) of the Act no transfer o
the secured assets (given in the schedule hereunder) by way of sale, lease or
otherwise, shall be made after the date of this notice without the prior written
consent of the bank.
Needless to mention that this Notice is addressed to you without prejudice to any|
other remedy available to the Bank. Please note that this notice is issued without
prejudice to Bank’s right to proceed with the proceedings presently pending before
DRT / RO of DRT / DRAT / Court and proceed with the execution of order / decree
obtained / to be obtained.
Please note that the Bank reserves its right to call upon you to repay the liabilities
that may arise under the outstanding bills discounted, Bank guarantees and letters
of creditissued and established on your behalf as well as other contingent liabilities.
“We draw attention to the provisions of Section 13(8) of the SARFAESI Act and
the Rules framed there under which deals with your rights of redemption over the
securities”
The Undersigned is a duly Authorised Officer of the Bank to issue this Notice and
exercise powers under Section 13 aforesaid.

SCHEDULE
The specific details of the assets in which security interest is created
are enumerated hereunder:
Mortgaged assets :-
Residential Flat No. 102, 1%t Floor, Wing-A, Building No. 8, “Shree Ganesh
Apartment”, Manvel Pada, Village : Virar (E), Taluka : Vasai, Dist. Palghar-401305
Admeasuring : 50.18 Sqg. mtrs. build up area.

Sd/-
Chief Manager,

For Indian Bank, Kandivali East Branch

Date :31.10.2022
Place: Kandivali (E), MH.

@ CENTRAL WAREHOUSING CORPORATION gmmyiy 5

{A Govt. of India Undertaking)
41, Sin Institutional Area,
August Kranti Marg, Hauz Kias, New Delhi-110016 @
rehousing for Everyone

o=

PUBLIC NOTICE

CALLING E-TEMDERS CUM REVERSE AUCTION FOR
MANUFACTURE AND SUPPLY OF BLCS RAKES,

CWC CO-CDOPROJ29272020-COMMERCIAL Date: 14.12.2022
Central Warehousing Corporation (CWC) invites e-tenders cum reverse auction
from the interested parties to manufacture and supply of Three (03} BLCS RAKES (54
BLCSA WAGONS, 81 BLCSE WAGONS & 03 BVCM WAGDNS |e,, BRAKE VANS)
Inlerested parlies may wisit owr websie W CEWacor NG InAwws, CAoEPIocUne. com
for complete details, ferms & condifions of Tender Documeant. The last date for|
submission of bids i 12.01.2023 GM (MBFEP), CWC, CO, Mew Dalhl

S. E. RAILWAY —- TENDER

Tender Notice No.: PCMM/GEMLIZ022/25 Dated : 14.12.2022
TENDER FOR “E" PROCUREMENT SYSTEM

The Principal Chief Materials Manager, South Eastern Railway, Hd. Qrs. Office
(5ih Floar), Mew Administrative Building, 11, Garden Reach Road, Kolkata-
700043 for and on behalf of the President of India invites open E-tenders which
have been uploaded on website www.ireps.gov.in as follows, All the tenders
will be cloged at 14.00 hrs. 81, No. 1, Tender No. : 56225393, Due Date :
10.01.2023, Brief Description : I. Running Caontract for Supply, Transporiation,
Insiallation, Testing and Commissioning of Block Proving by Digital Axle Counter
for operation of Single Line Block panel as per RDS0 Specification (i) RDSOGPRN/
1732005 (with latest amendment) with Solid State Block Proving by Axie
Counter (Dagital) QR (i) IRS : S-105/2012 [with latast amendmeant) with Universal
Fall Zafe Black Interface, Mate: (i) This including supply of concern relays, SPD
for commissioning of the system, (i) System should have facility to work on
quad/OFC with media aute change over function. (i) Execution includes
transportation from consignee store to site including loading/unloading, fixing
of equipment, wiring from CTR/Relay Rack/Power rack, cabling from relay room
to Panel, eic, Material required for execution like wires, ferminals multicore
Indaoor Cable efc. io be supplied by Supplier, Quantity : 14 Pairs. . Running
Caontract for Supply, Transportation, Installation, Testing and Commissioning
of Black Proving by Digital Axle Countar for operation of Doubla Line Block
Panal as per RD30 Spacification (i) RDSOISPNMTS2005 (with lates]
amandment) with Solid State Block Proving by Axle Counter {Digitaly OR (i)
IRS:S 10552012 {with latesl amandment) with Univarsal Fall Safa Block Interfacs,
Mate: (1] This incleding supply of concern relays, SPD for commissioning of the
system. (il) System shoukd have facility o work on quad/OFC with media auto
change over function. (i) Exacution includes transportation from consignes
store to site including loadingfunlcading, fixing of equipment. wiring from
CTRMRelay Rack/Power rack, cabling from relay room to Panal, alc. Materdal
raquired for execution like wires, terminals mullicore Indoor Cable ele. (o be
supphed by Supplier. Quantity : 6 Pairs. EMD : ¥ 4.67,190. Sl. No. 2, Tender
Mo. : 812230658, Due Date : 23.12.2022, Brief Description : BLW ltem 1D :
2201272, Cleaning Solvent for Electrical Rolating Machines of Diesal Electric
Locomotivas, Spec. No. MP.OB000.01 (Rev 03) May 2021. Quantity : 27256
kgs. EMD : T 84,910, Interested tenderars may visil wabsite www.ireps.gov.in
for full detalls/description/specification of the tenders and submit their bids
onling. In no case manual tenders for these items will be accepted. N.B. :
Prospective Bidders may regularly visit www.ireps.gov.in to participate in all
other tenders.
(PR-90T)

Principal Chief Materials Manager/Garden Reach

ONEWORLD CREATIONS PRIVATE LIMITED (in Ligquidation)

E-AUCTION SALE NOTICE

adle of immovable progerly ownad by Uneworld Creatons Private Lismited [in Liquidation] in
aecardance sath Reguiation 32 and 33 of the Insodvendy and Bankruplay Board of Indiz
iLiquidabon Processt Requlatons, 2076, Tha szl will be conductad by the undersigned
thrgagh the e-auction platform: htips:Srghtvate. intogin as per Schadule funder Begulation
33 of the Insalvency and Bankruptcy Board of India (Liguidation Procass) Regulations, 2016
Four Ever Tolloskendg property

Azzet Particulars Reserve Price | EMD Amount
(Rs.) [Ris.]
Commercial DMice | Unit 1 & 2, Salaris Building D 300,72, 0606- | 30,07, 206/-

Eth Floar, Sakl Whar Boad,
Andhen [East) Mumdbai - 400072,

Built Up - 3342 5q_f1
Carpet Areg = 2785 5q. ft

Date and Time of E-Auction; 13th January, 2023 &t 1700 AM to 1:00 PM I3T
Email ID; assets.eauctionizgmail.com; Mohbile No.: +91 9920497048
E-Auction Service Provide: RightZVote InfoTech Private Limited

Terms and Condition of the E-Auction are a5 under:

1. E-Auction will be conducted on “AS 1S WHERE 157, “AS |15 WHAT 15™ and “WHATEVER
THERE IS BASIS™ through approvad service provider, M/s Right?Vote infaTech Private
Limited,

2. This E-Auction Notica shall ba read in conjunclion with the complate E-Auction Process
Infesmetion Document containing details of the assets, e-auction bid form, daclaration
and undertakings, general terms and canditions of the e-auction sale which will ba made
available by contacting on Maobile Mo.: +91 9920497048, Email 1D:
assels. eauctioni@gmall_com in the working hours Tram Manday to Friday and on the
wibsite of the E-Auction Service Provider,

3. Tha intending bidders, prior 1o swebmitting thels bed, should make their independeant
inguiries rag ardeng the title of properties and inspect the properties at thesr own expensss
and satisfy themselves,

4. The ntending Mdders are required to deposit Earnest Money Depasit (EMD) amount
through Demand Draft in the name of “ONEWORLD CREATIONS PRIVATE LIMITED IN
LIGLIDATION'

5. Intending bidders should submit the evidence for EMD Deposit of 10% of reserve price
and Request Lefter for parficipation &n the E-Aucton along with EYC and other
documents. The formats can be taken from the E-Auction Process Information
Document These documents should reach the office of the Liquidator through physical
delivery or post/courier at the address given above before 05200 PM on or before 10th
January, 2023,

. The names of the efigible bidders will be identifad by the Liguidator fo participate in the E-
Apction. Dnly bidders submitting confirmation of payment of EMD theowgh Demand Draft
shall be eligible for participating in the e-auction, The E-Auction Service Provider will
provide User D and Password throwgh email to the aligible bidders.

7. The Eligibde Biddars, participating in the E-Auction, will hawa 1o Bid for at least the Raserve
Price and increase thesr Bid by a minimuem meremantal amownt of Rs. 100,000 o in
multiples of these amounts

8. The bidder wiho submis the highast bid amount (not balow the Reserve Price} an the
chosure of E-Aucton shall be declared as tha Successiul Bidder and a communication b
that affect will be issued through electronic mada by e E-Auction Sarvice Providar,
wiich shall be subject 1o apgproval by the Ligudator,

8. The EMD of the Successiul Biddar shall be retaimed towards part of the sale consideration
and tha EMD of Unsuccassiul Beddars shall be refunded, Tha EMD shall not baas any
inferest, Flaase rafer to the E-Auction Process infarmation Documsant for the paymsaent
schedula of successiul Did armoent,

10, The saie shall be subdect 10 the relevant provisions of the Insalvency and Bankruptcy
Coda, 2016 read with Schadule | under Regutation 33 of the Insolvancy and Bankruptcy
Board of India {Liquidatian Process) Regulations, 2016,

11. The Liguidator is not bound to acceps the highes? affer and has the absolute right to
accepd or reject any or all offeris) or sdjoerndpostpons/cancel the e-auction and the
reason for such rejection will be communicated tothe respected bidder.

12 Incaze there is a discrepancy between the pubications of e-auction notice in English and
Vernacular newspapers then the English newspaper will supersede the Vernacular
newspaper and shall be congidered as the final copy, thas removing the ambiguity.

Date; 16.12.2022 Jovita Reema Mathias
Place: Mumbai Liguidator
iOneworld Creations Private Limited = In Liguidation

Req. Mo. IBELTPA-D02/P-RO0337/2017- 1810941

Add: 306, A Wing, Rustomjee Central Park, Andhesi

Kurla Road, Chakala, Andher (€}, Mumbai - 400065
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PUBLIC NOTICE

Motice is hereby given that the following Share Certificates for 116 Equity Shares of Rs. 10/
(Rupees ten only) each with Folio No. 6304920 of HDFC Bank Ltd, having its registered
office at HOFC Bank House, Senapati Bapat Marg, Lower Parel (West), Mumbai,
Maharashtra, 400013 registered in the name of Meera Devi have been lost. Meera Devi has
applied to the company for issue duplicate certificate. Any person who has any claim in
respect of the said shares certificate should lodge such claim with the company within 15 days
of the publication of this notice

Folio Certificate No. | Dist. From To Mo. of Shares | Face Value
6304920 | 002031034 | 423315319 - 423315434 116 10
Place : Mumbai
Date : 16M2/2022
Sdl-
Meera Devi

& a0 sEraTRyrferesT, STor

TENDER NOTICE

"DABUL GOLDEN JUBILEE CHS LTD"
Situated at = 2nd Burrows Cross Lane,
Thakurdwar, Near 5t, Sebastian Goan High
School, Bebind Sk Patil Udyaan, Charni Road
(East), Mumbai - 400 002

Sealed [tem Rate Tender are [nvited for Repair

and Painting Work.

Tender can be collected From Consultant office.
From: 16.12.2022 to 25.12.2022
Between 11.00 AM To 5,00 PM

Diate of Submission on 26.12.2002 (up to 5.00 PM)

at “DABUL GOLDEN JUBILEE CHS LTD™
Society Office (Refer Address from above)

STAR ASSOCIATES

+2 Cort Fad Comammrns
Cenjulting Enginssrs

Office Address 1; B, 0. Shop No. 2, Bldg. No. 6,
A - Wing, Green Park, Near Gokul Village,
Mira - Road (East), 400 (02
Office Address 2 : E-17, Koteshwar Nagar,
Jiva Mahale Road, Andheri (E), Mumbai 69.
Tel, Office, 022 2855 4093 / 9820818155

Tender Cost Rs. 3000/- In Cash
(Non-Refundable)
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Smt. Florina Pascal Fernandes a Member of
the Adarsh (SRA) Co-operative Housing
Society Ltd. having, address at Adarsh
Apartment constructed on the plot of land
beaing CTS No. 3203-A, 3293-A1 fo 4,
3293 B, 3293-BM to 6, 3203-C, 3293-CN1 to
11, 3293-J, 3293-J11 to 10 of the village
Kolekalyan, Yeshwant Magar, Vakola,
Santacruz (east), Mumbai 400055 and was
jointly holding with Mr Clifford Pascol
Femandes the fial No. B-301/302 in the
building of the society, died on 18/06/2020
without making any nomination.
The Society hereby invites claims or
objections from the heir or heirs or ofher
claimants/objector or objectors to the transfer
of the said shares and interest of the
deceased Member in the capitall property of
the Society within a period of 15 days from
the publication of this notice, with copies of
such documents and other procfs in support
of his/er/their claims! objections for transfer
of shares and interest of the deceased
Member in the capitall property of the Society.
If no claims/ objections are received within the
period prescribed above, the Society shall be
free to deal with the shares and interest of
the deceased Member in the capital property
of the Society in such manner as is provided
under the Bye-laws of the Society. The
claims/ objections, if any, received by the
Society for transfer of shares and interest of
the deceased Member in the capitall property
of the Society shall be dealt with in the
manner provided under the Bye-laws of the
Society. A copy of the registered Bye-laws of
the Society is available for inspection by the
claimants/ objectors, in the office of the
Society/ with the secretary of the Society
between 11:00 AM. fo 7:00 PM. from the
date of publication of the notice till the date
of expiry of its penod.
For and on behalf of
The Adarsh (SRA) Ce-op. Housing
Society Ltd.
Date: 16/12/2022 Sd.

THE MAHARASHTRA STATE
CO-OP. BANK LTD., MUMBAI

(Incorporating The Vidarbha Co-op. Bank Ltd.)
Scheduled Bank
Sir Vithaldas Thackersey Smruti Bhavan,
9, Maharashtra Chamber of Commerce Lane, Fort, Mumbai - 400 001

Weinvite sealed Quotation for Rate Contract for Supply & Installation
of Exide UPS Batteries for two years for all offices in Maharashtra.
Last date of Submission : 05.01.2023
For More details, Please visit our website :
http://'www.mscbank.com
Sd/-
Dr. Ajit R. Deshmukh
Managing Director

Date : 16-12-2022
Place : Mumbai
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Place: Mumbai Hon. Secretary
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